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No.l5

DETENTION AND RELEASE OF MEMBERS

The following information addressed to Hon'ble Speaker,
Delhi Vidhan Satha was received from Dy. Commissioner of Police,
New Delhi on 25,02,1999; =

® I h,ve the honour to inform you that the Hon'ble
Members of Lwgislitive Assembly Shri Charan Singh
Kandera and Shri Vir Singh, Hon'ble Members of Legise
lative Assembly, Delhi alongwith their other
supporters were detained u/s 65 of Delhi Police Act,
1978 for disobeying the lawful directions of the
police st Ist baricade on Parliament Street in
front of Addl. DCP(I)/New Delhi District Office
on 23,2,99 at 2,03 F.M.

They were released alongwith their supporters .t
2,10 P.M., from Police Station Parliament Street
on the same day i,e, 23.3.99.
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